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CALLING     ATTENTION      TO      A 
MATTER OF URGENT PUBLIC 

IMPORTANCE 

REPORTED REMARKS BY THE 
AMERICAN VICE-PRESIDENT, MR. 

SPIRO AGNEW. THAT INDIA AS THE 
CHAIRMAN OF THE INTERNATIONAL 

CONTROL COMMISSION IN 
COMBODIA WAS NOT TAKING ANY 

STEPS   BECAUSE   OF   SOVIET     
OPPOSITION 

SHRI A. G. KULKARNI (Maharashtra) : 
Sir, I beg to call the attention of the Minister 
of External Affairs to the reported remarks in 
a television talk by the American Vice-
President, Mr. Spiro Agnew, that India as the 
Chairman of the International Control 
Commission in Cambodia was not taking any 
steps because of Soviet opposition. 

THE DEPUTY MINISTER IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI SURENDRA PAL SINGH) : Sir, the 
Government of India regret to note that in his 
television interview on 3rd May the Vice-
President of United States, Mr. Spiro T. 
Agnew, had while referring to the situation in 
Cambodia stated "the Indians, who are 
presently the Head of the International 
Control Commission, are reluctant to take any 
action without Soviet approval". This gave the 
impression that the Vice President of United 
States was casting aspersions on the 
independent functioning of India as the 
Chairman of I.C.S.C. as well as casting 
reflection on India's independent policies and 
her sovereign status. 

The matter was immediately taken up with 
the United States Embassy in New Delhi and 
with the State Department in Washington. The 
Foreign Secretary received the U.S. Ambassa-
,dor and conveyed to him our un-happiness at 
the remarks made by the Vice President. The 
U.S. Ambassador promised to convey our 
views to his Government. 

Our Charge d' Affaires also called at the 
State Department and conveyed our feelings 
to the appropriate authorities. The Deputy 
Assistant Secretary of State inform our Charge 
d' Affaires that the Vice President's remarks 
should however be read in continuity of 
proceeding sentences in which the Vice 
President spoke of Russia's intention to veto 
any move to reconvene ICC. In United States 
view, he continued, while theoretically India 
could, perhaps, reconvene 

ICC without Russian or Polish agreement, to 
be able to function effectively ICC should be 
reconvened with agreement of all concerned. 
As regards India's sovereignty, the U.S. 
Deputy Assistant Secretary of State said that 
U.S. Government recognize and appreciate 
that in its foreign policy India acts in-
dependently of any foreign influence or 
pressure. Subsequently our Charge d' Affaires 
was informed that the State Department had 
got in touch with the Vice President and that 
the Vice President had confirmed that no 
aspersion or reflection of any kind of India's 
sovereignty or independence of attitude or 
action was intended by him. 

Government of India have taken note of the 
explanations given by the U.S. authorities. 

The United States Government can not 
expect India to support them in their armed 
intervention in Cambodia. India cannot view 
with favour the entry ot U.S. forces in 
Cambodia in violation of Cambodia's 
sovereignty. It is Government of India's firm 
view that introduction of foreign forces will 
not lead to any solution to the problem of 
Cambodia as indeed of any other State of 
Indo-China. The only way to resolve the 
issues is by the withdrawal of all foreign 
forces from each of the states of Indo-China 
and by a resolve to settle the issues peacefully 
in a conference to be attended by all 
concerned parties so that the people in each 
country decide their future without any 
foreign interference. 

It is towards this end that the Government 
of India continue to endeavour and are in 
touch with concerned Governments and 
parties through diplomatic channels. In their 
view it would be helpful to the restoration of 
peace in this area if United States, as indeed 
other parties, would cooperated with the 
Government of India and others bringing 
about a withdrawal of foreign forces rather 
than aggravate the situation by further military 
involvement. 
[MR. DEPUTY CHAIRMAN in the Chair] SHRI 
A. G. KULKARNI : Sir, I think that the 
explanation given by the State Department 
seems to be an afterthought. Actually if the 
Vice-President, Mr. Agnew, had felt that it 
was not his intention, he should have 
apologised and made amends. What is there 
standing between the Vice-President and   the 
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State Departm nt bosses? It is said that it has 
been m interpreted. That is the usual political 
;ame played by the politicians. Whenc er a 
person is in a wrong position, he ti ,es to 
extricate himself from that situa ion. This type 
of attitude is not proper. Therefore the 
American Government Ti  s to apologise for 
this. I would ask t e Government of India to 
use its goo. offices and convey the feelings of 
the House to the State Department. Afte all, 
Sir, this is a sovereign nation. A Stually the 
news agency report says th; t India was not 
taking any step becau e of Soviet interference. 
This sentence i ould not have appeared in the 
Agency leport. That is why, Sir, I strongly 
feel that the Government of India should n >t 
allow this matter to rest at this sta :e, and 
should take up again with the Government of 
the US that the Vice President must make 
amends for tht aspersions he has inadvertently 
cast on our sovereignty and on our 
independent foreign policy. Apart from th ' I 
wanted to know from the Gover iment whether 
the American Governm nt has been censured 
not only abroad, but by its own country, by 
student and by what you call the persons of 
repute, of knowledge. They have all i 
enounced the American intervention in 
Tambodia. This is nothing but a mass ve 
onslaught on and massacre of th' people of 
Cambodia. And there is n ) business for 
America to send its unit: and troops to 
bombard a nation like C ambodia. This 
country, actually, has to be left to itself to sort 
out its problem . Tn this connection I want to 
say th t Poland and Canada have themseh't ( 
rejected and even Russia has opin :d. that no 
useful purpose will be ser ed by calling the 
ICSC. Sir. I want to d aw the attention of the 
Government, th ough you, Sir, that unless 
Poland ai d Canada had agreed— T wonder 
how this US Vice-President was so ill-
inforiiied about the world business and wo Id 
affairs. For that purpose, I made bj first 
remarks. 

MR. DEPUTY CHAIRMAN :  You put 
your questic I. 

SHRI A. G.    KULKARNI : I    am 
preparing the qi estion. Sir. Now the real 
question wil   come. 

MR.     DEPUfY     CHAIRMAN:   I hope 
it will conn  soon. 

SHRI    A.    G.    KULKARNI: It is 
coming, Sir. That point is : will the 
Government of India be seriously considering, 
since that was their policy, that no foreign 
troops should have anything to do with the 
Cambodian pro-ble'm? And that, Sir, is a 
correct and neutral step which the 
Government of India has taken and it has to 
be supported. In this connection, the 
Government has stated that a larger type of 
Conference should be convened. What is the 
positive contribution of the Government of 
India in reconvening a larger type of 
Conference? The pious hope of stating that a 
larger type of Conference should be called is 
not going to solve the problem, because the 
USA, China and Russia are all interested in 
this region. And this region is vitally a 
delicate part in this part of the world. And that 
is why, Sir, the Government of India should 
have taken more positive steps in getting a 
larger type of Conference convened, in which 
all the combating countries should have joined 
and some worthwhile proposal should have 
been brought out to get peace in Cambodia. 
And the last point I want to know from the 
Government is whether it is possible even at 
this late stage. Though tne Indonesian 
Conference is a very limited one in nature, is 
it possible for this Government to contact 
their counterpart in Indonesia? The scope of 
that Indonesian Conference should be 
expanded to include all the combating 
countries in this part, so that something worth-
while will come out of that. My only 
submission and my only desire is that all the 
combating countries have to contribute 
positively to bring about peace. Pious hopes 
will not help them. 

SHRI SURENDRA PAL SINGH : I will 
answer the last question first. I agree with the 
hon. Member wholeheartedly that 
introduction or induction of foreign troops in 
to Cambodia or any part of Indo-China will 
not solve the problem. We have stated on 
many occasions that all foreign troops should 
be withdrawn, and the solution of this whole 
problem should be brought about by peaceful 
negotiations and by the oeople of this area 
themselves. Foreisn intervention will not help. 
I agree with you. The other thing which the 
hon. Member asked in the very beginning was 
as to why the US Vice-President, Mr. Agnew, 
made this remark, and whether he made this 
on the basis of 



 

[Shri Surendra Pal Singh.] 
some wrong information in his possession, 
and why we did not protest strongly. I have 
said in the main body of the Statement that the 
remark made by the US Vice-President is very 
unfortunate and we have expressed our 
unhappiness to the US Government, and the 
US Government, in turn, have given their 
explanation, which we have noted. And the 
question of apology does not arise. They have 
made their explanation and we have taken a 
note of it. 

The other thing was about the larger type of 
a Conference. We have taken the view in the 
past, and it is also our policy now, that this 
question can only be solved by bringing about 
or by calling a larger Geneva-type Conference 
in which all the parties concerned and all the 
States interested in this part should 
participate. And it cannot be solved by any 
military intervention. We are still of the same 
view and we are trving to achieve that 
objective. We are consulting with the various 
countries concerned, but no concrete shape 
has yet been given to this proposal. 

SHRI CHITTA BASU    (West Bengal"! : I 
think it would be quite necessary for us to 
remind the House of the actual words which 
have    been    used bv the US Vice-President. 
Sir, I quote —"and the Indians who are    
presently the Head of the International Control 
Commission are reluctant to take   any action  
without  Soviet  approval."    Sir, I think the 
entire   House   will   agree with me that this 
remark made by the US Vice-President is a 
deliberate insult to Indian sovereignty. It is 
uncalled for and reprehensible.    It is an  
attack  on the sovereignty of ours  and    also    
an attack on the unfettered right of    our 
sovereign country to shape our foreign policy 
in the way we like best. But the way the replv 
has been given   by   the Hon'ble  Minister by  
reproducing    the answer given bv the US 
authorities, is absolutefy unsatisfactory and 
cannot in anv wav assuage the feeling    of    
this entire House. Sir. it has been the regular 
practice of the USA to cajole,    to coerce and 
interfere with some nations to  fall in line with 
them, and to give effect to their global 
strategy. And it is unfortunate that our 
Government could not resist this. 

MR. DEPUTY CHAIRMAN : What 

SHRI CHITTA BASU : I am coming to 
the question, Sir. You allowed my 
predecessor to make a long statement. I am 
coming to the question. 

I am sorry to remark that oflr Government still 
remains to be vulnerable to the pressure being 
mounted by   the US imperialists. Some protest 
note has been given by our Government to the 
remark made by the US Vice-President. In this 
context may I know    whether the Government 
considers it necessary to note this point of 
vulnerability to the US imperialists' pressure, 
and condemn in the strongest possible terms the   
US aggression in Vietnam,  and its escalation in 
Laos and Cambodia, and    the atrocities being 
committed on the peaceful people of Vietnam, 
Laos and Cambodia and spreading the tension 
in the South East Asian region? May I know 
whether the Government    would    also take 
steps to recognise   the   PRG   of South 
Vietnam, and also to   tell    the American  
Government  that India can take a decision 
independent of anybody. And this should be 
done in an appropriate protest note to the 
remark made by the US Vice-President.   That 
is the only appropriate method by which we can 
register our protest that    we    can take our 
decision independent of anybody outside. May I 
in this connection also know whether the 
Government received any protest against the 
proposed visit of the Foreign Minister of    PRG 
to India, and whether they received any protest 
note from any country, including the USA? If 
they have received any. what has been the 
reaction of the Government of India to that 
protest note? Mv third point about which I want 
a clarification is as to what response the 
Government could evolve with    regard to the 
proposal or having   a   Geneva-type-
Conference on the issue    of    the Cambodian 
crisis. Which are the countries which they 
propose to invite and what has been the reaction    
of    other countries in that respect?   I think    
the Government should make    clear   what 
their policy is. what the intend to do. which are 
"the things which they want to spell out to the 
world ouside saying these are the concrete 
measures   which the Government of India    
propose    to take. 

SHRI SURENDRA PAL SINGH : May I 
at the very outset say that the Government of 
India is not guided bv anyone in regard to 
our    decisions in 
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policy matters and other matters? Our policy is 
depe dent on our decisions irrespective of any 
pressures from outside. The oth ;r thing was 
about the invitation to Madam Binh, Foreign v 
Minister of PRG. The invitation stands and I 
believe the has accepted the invitation. She is cue 
to pay a visit to India some time in tfee near 
future. As far as we know then has been no 
protest by anybody abou; her visit to India. As 
regards the Gi neva type of conference, I have 
alreadj said that the Government of India is 
thinking on the same lines. We are consulting 
with other countries and t is very difficult for us 
to say what th outcome will be if such a 
conference is held. In this regard consultations 
are ; oing on and it would be premature on ny 
part to say anything definite about it. We do feel 
that a Geneva type o conference will be very 
useful in solvir g the problem. 

SHRI BHU »ESH GUPTA: (West Bengal) : 
I an surprised at the statement that has been 
made by Mr. Surendra Pal >l ingh, because it 
comes from the ch Lracterless Ministry of 
External Affair; of our country. It shows 
cowardk 2, lack of understanding of the issues 
a stake and even lack of a sense of self respect 
speaking for the nation. From tt e statement it 
seems that the Governmer t have more or less 
accepted the f; :ilo explanation that has been 
given to them by the US authorities in India : 
nd in the United States. At no point h s the 
Vice-President recanted, redress ;d or 
withdrawn the words which hi spoke on the 
television or even expre; sed regret for what 
he had said. Th Government does not take 
note of it The words were spoken on the 
televisi >n. They feel satisfied with what has 
been given to them by this sort of e> 
olanation. This is most objectionable 'or any 
self-respecting Government tc behave in this 
manner. We are reminced of 1965 when Shri 
Lai Bahadur Siastri, the then Prime Minister, 
had t ken a certain stand with regard to certa 1 
matters connected with Vietnam. The United 
States President unilaterally c ncelled the 
invitation which had beei given earlier to 
Shastriji to visit that cc untry. This nation was 
indignant. Nov. we find that the American 
authoritie . and the Vice-President are making 
sue 1 scurrilous and insulting statements'that 
India is guided in this matter by the Soviet 
Union and acts on the approval c    the Soviet 
Union    be- 

cause the Americans think that India is* not 
doing everything that America would like us to 
do in this matter. Now, this is something very 
serious and this is not the way to answer 
questions like this. 

Tell Mr. Dinesh Singh that he must know 
how to answer questions in a proper manner. 
In the earlier days, whatever may be our 
differences with him, when a situation like 
that an Pandit Jawaharlal Nehru had at least 
the cpurage to get up and say some plain and 
blunt words without mincing and without 
caring whether PL-480 doles would come or 
not. At least follow in his footsteps. 

MR. DEPUTY CHAIRMAN : What about 
clarification? 

SHRI BHUPESH GUPTA : This is the 
clarification. What about following in the 
footsteps of Jawaharlal Nehru in this matter? 
Now, Sir, here again, have you been clarified? 
Kindly ask the hon. Minister. If you recline in 
the Chair in this manner I get a little 
demoralised, kindly read the statement and 
see what he has said. See what is there. Our 
charge is that India has been accused of acting 
on the dictates 6T another power. India has 
been accused of not having taken the step as 
the Americans think. This is the position. 

Now, Sir, even so, in the statement again 
there is that kind of repetition, the fantastic 
statement about the so-called foreign forces. 
Who are responsible for the developments in 
the Indo-China peninsula? Whose presence 
has made it possible? Are there any foreign 
forces in the Indo-China peninsula except the 
US forces? It is a lie, it is a canard spread by 
the American authorities that foreign forces 
are in Vietnam, in Cambodia, to justify their 
naked aggression which is being condemned 
by the American people and these gentlemen 
do not have the courage even of Senators 
Fulbright and Mansfield to speak against the 
Americans. They have had the courage to 
condemn their Government. Even Mr. Harold 
Wilson disapproved of this action or directly 
disapproved of the manner in which they have 
done it. In America people have died. Four 
students have been shot dead and 250 
universities have been closed in protest 
against such attacks, but our External Affairs 
Ministry would believe 
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the American note and read it shamelessly in 
the House in order to pacify us, as if we are 
going to feel satisfied with what the 
Americans say. Now, about the foreign 
troops, why are you not telling the Americans 
that you condemn the naked aggression by the 
US forces, that the US forces are the 
aggressors there, that they have come 
thousands of miles in order to launch 
aggression on the Indo-China peninsula and 
on Cambodia. That is what you should say. 
Instead of that you say and you hope, in your 
pharaseology, that all foreign forces would be 
withdrawn. This is what the American want. 

MR.    DEPUTY    CHAIRMAN :     I 
think we had a discussion last week on this 
question. 

SHRI    BHUPESH    GUPTA :    The 
other day I went to the American Embassy, 
some sixty Members of Parliament went 
there. Do you know what the Political 
Counsellor of the Embassy said? He told us : 
Your Prime Minister says all foreign troops 
must be withdrawn; our President Nixon says 
that all foreign troops must be withdrawn. 
Therefore, the American and the Indian 
Governments are following the same policy. 
That is what we are told to our face to our 
eternal shame by the Americans. Up till now I 
have no information that this Counsellor or 
the American Ambassador here has been 
called to the Ministry of External Affairs to be 
told that this is an altogether unwarranted and 
calamitous interpretation of India's position. I 
do not know why they are not doing it. How 
does the International Control Commission 
come in? As a matter of fact, you should tell 
the Americans that India should have 
condemned them and in fact you should 
condemn the American aggression, as the 
Chairman of the International Control 
Commission. This obligation is derived from 
the Geneva Agreement. As Chairman of the 
ICC you should tell the Americans that the 
question of the revival of the ICC in so far as 
Cambodia is concerned does not arise at all. 
All that it requires to be done by the Chairman 
of the ICC is the forthwith condemnation of 
US aggression. I say that the Government of 
India is not acting in accordance with its 
obligations under the Geneva Agreement of 
1954 and 1962. Instead they are reading out 

the American statement. It is a statement of 
what the Americans have said. It is an insult. 
They have added insult to injury. I must 
frankly say that having injured our national 
pride and national self-respect the Americans 
have the temerity to hand out such statements 
and explanations in order to insult us. I think 
the Government should speak up. We deplore 
the vacillating and weak-kneed policy of the 
Government of India .   .   . 

SHRI    DAHYABHAI    V.    PATEL 
(Gujarat) : Are we having a foreign affairs 
debate or is it a calling attention? What is 
this? 

SHRI BHUPESH GUPTA : No, Sir... 

SHRI DAHYABHAI V. PATEL : When 
the Soviet Union attacked Czechoslovakia 
where were you? 

(Interruptions) 
SHRI    BHUPESH    GUPTA :   I am 

going to have my say. Nothing can silence 
me. 

MR. DEPUTY CHAIRMAN : Will you 
please ask clarification? 

SHRI    BHUPESH    GUPTA :    The 
American guns cannot silence me nor can he 
silence me. This is my demand. 

SHRI DAHYABHAI    V.    PATEL : 
We. know what you have done to Bengal. 

SHRI BHUPESH GUPTA : Yes, I know. 
Every American establishment should be 
attacked by the people. I do want our people 
to attack every single American establishment 
in the country in the name of defending the 
honour and self-respect of this country. You 
fight us outside the House. Here I can say .   .   
. 

MR. DEPUTY CHAIRMAN : A tot of 
time you have taken. 

SHRI BHUPESH GUPTA : I deplore the 
entire episode. I demand that the Ambassador 
should be called to the External Affairs 
Ministry and told that India is not satisfied at 
all with the explanation he has given. The 
Government of India should demand a public 
apology and public repudiation of the 
statement by the Vice-President of America, 
Mr. Agnew. and he should make another 
speech on the television withdrawing his 
statement and    stating 
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what he wants to >< ly in satisfaction of India. 
That is what he should do. The television 
statement cannot be brushed aside in this 
manne . 

MR. DEPUTY CHAIRMAN : What is your 
clarification ' 

SHRI BHUPESE   GUPTA : I do not 
know what clarifk ttion I should ask. This 
statement can iever satisfy us. Let them go. 

SHRI DAHYAB iAI    V.    PATEL : Then 
sit down. 

SHRI BHUPESI- GUPTA : I am not 
going to sit down ecause of the bullying of the 
Americ in lobby. Let them come out and figh 
us if they can and we shall tear them to 
pieces. The American lobby shouk be torn to 
pieces. (Interruption) The efore, I say as the 
Prime Minister is ie-e, I demand that the 
matter should >e clarified not by a Deputy 
Minister—[ do not make any personal 
reflection on him, I have personal regard for 1 
im, but the issue is too serious and sin e the 
Prime Minister is present here, si e should 
clarify the Government's posi ion. 

 
MR. DEPUTY CHAIRMAN : The point 

of order raised by Shri Niranjan Varma has 
got so ne substance. This is a calling attentioi 
motion, and this being a very imp irtant 
matter a large number of person have indicated 
their willingness to ask clarifications. It is 
now 12.30 and c nly two or three Members 
could as t clarifications. If we want to 
accommodate a large number of Members, 
ther it is desirable that we should be bri f in 
asking clarifications. Therefore, t would 
request hon. Members .   .   . 

SHRI BHUPE' a GUPTA : I would like to 
know wh; t the Prime Minister has to say. We 
v ould like to hear the Prime Minister. V e are 
entitled to hear the Prime Ministe . 

SHRI PITAMBER DAS (Uttar Pradesh) : 
With all his long speech I would like to know 
whs clarification has Mr. Bhupesh Gupta s 
ught? 

SHRI BHUPESH GUPTA : I have not 
sought clarification from my friend. 

THE PRIME MINISTER (SHRIMATI 
INDIRA GANDHI) : Shri Bhupesh Gupta is 
in the habit of getting excited. 

SHRI BHUPESH GUPTA : It is a 
reflection on my temper. 

SHRIMATI INDIRA GANDHI : It is no 
reflection. 

SHRI BHUPESH GUPTA : Because I 
speak with anger and indignation against 
America. I am a human being. There is some 
sense of shame left in me. 

SHRIMATI     INDIRA    GANDHI : 
Obviously, Shri Bhupesh Gupta is himself as 
each one of us, I hope, is himself or herself 
and not somebody else. What Shri Bhupesh 
Gupta wants is a clarification of the 
Government's stand. I think 6ur stand has 
been consistent through the years and it has 
not changed. 

SHRI A. P. CHATTERIEE (West Bengal) 
: It is wobbling. It is always pro-American. 

SHRIMATI     INDIRA    GANDHI : 
It has never wobbled. It has been firm and 
consistent. We have made our views clear to 
the Americans, not today, but from the very 
beginning even when 1 visited the United 
States before I was a member of the 
Government; even then I expressed my 
understanding of the Government's point of 
view. We have not hesitated to make our 
views very clear to the U.S. Government or 
anybody else who has asked our views on this 
matter or sometimes even it they have not 
asked. There is no doubt that the present 
intervention, as I stated in another forum, has 
aggravated the situation. We must not view 
the problem of Cambodia as related only to 
Cambodia. It is a part of the struggle in 
Vietnam and by this intervention. . . 

SHRI C. D. PANDE (Uttar Pradesh) :   In 
Bengal also. 

SHRIMATI     INDIRA     GANDHI : 
. . . the war has extended in area and in depth 
and this holds dangers to the whole of Asia. 
There is no doubt about  it. The 'question is 
whether we 
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should use very strong words in expressing 
our point of view. We have so far not 
expressed such words and as I have said 
earlier, if we do not use strong words, this 
does not mean that we do not fee! strongly. 
On all former occasions also we. have tried 
not to use very strong words. 

SHRI A. P. CHATTERJEE : What is the 
value of your feeling? 
SHRIMATI INDIRA GANDHI: We have 
given our views. Our views are clear to the 
whole world. The House is excited about 
something which someone in America has 
said. I do not know why we should get 
excited about what somebody has said. What 
does it matter what they say about us? Does 
it change our policy. {Interruptions) 

SHRI A. P. CHATTERJEE: What does it 
matter if innocent people are bombed? What 
does it matter if villages are razed to the 
ground. What does it matter if children are 
burnt? What does it matter if the American 
forces had invaded into the territory of Cam-
bodia? 

MR.   DEPUTY  CHAIRMAN :   Let 
the hon. Prime Minister give her view. 

SHRIMATI     INDIRA     GANDHI : 
I must state that they are mixing up different 
matters. 

SHRI  A.   P.   CHATTERJEE :    We 
ought to be a little more firm. She may be a 
little pro-American, we may concede that, 
but at least she must couch her language 
properly. 

SHRIMATI     INDIRA     GANDHI : 
If the hon. Members will try to listen, they 
will know what I am talking about. They are 
getting mixed up. I have not said that the 
Americans should bomb. On the contrary, I 
have expressed myself fairly strongly on the 
matter of bombing of North Vietnam and so 
on. I am now not talking about bombing or 
even fighting. I am talking about somebody 
saying something about India. As far as I am 
concerned, it does not matter to me at all 
what anybody says about India. We stick to 
our policy. 

SHRI A. P.    CHATTERJEE :    You have 
no self-respect,  but we care. 

SHRIMATI    INDIRA     GANDHI: I am 
afraid you care because you are 

giving too much importance to those people. 
I do not give that importance. 

DR. K. MATHEW KURIAN (Kerala) : 
Strong feelings should be expressed in 
strong words. 

SHRIMATI    INDIRA     GANDHI : 
Words have come. We have used words 
about the danger of the extending conflict. 
We have used words about the suffering of 
the people, about the courageous manner in 
which they have faced it. {Interruption) 
What is concrete? Only action can be 
concrete. Words cannot be concrete. 

SHRI BHUPESH GUPTA : Please do not 
follow Baldwin's line or Cham-berlin's line. It 
is an aggression by Americans in Cambodia. 
Tell the Americans that they have committed 
aggression. You will remember, Shrimati 
Indira Gandhi surely remember, when her 
father, Shri Jawaharlal Nehru, was there, one 
of the criticisms he made against the 
Government of Neville Chamberlain was that 
despite covenant 21 of the League of Nations 
he was not calling a spade a spade. I 
remember his speech : the British 
Government should call the Facist aggressor 
an aggressor, should name Hitler and 
Mussolini as aggressors in Spain. Why today 
this is not being doffe? They have invaded. 
Why cannot you say that the Americans have 
committed aggression? 

MR. DEPUTY CHAIRMAN : Please let 
her reply without any interruption. 

SHRI AWADHESHWAR PRASAD 
SINHA (Bihar-) : Chinese are doing it in   
Cambodia,  not only Americans. 

SHRIMATI    INDIRA     GANDHI : 
The situation is an extremely delicate one. 
There are no Chinese there, and on a previous 
occasion I have stated in this House that all 
this talk of containing China and so on is 
meaningless, because apart from the fact that 
the Chinese are net there, none of this action 
has in any way affected China, weakened it. 
contained it or achieved any of the other 
things which were at first given out as the 
reasons for this war. What it has done is to 
put a tremendous burden on the people of 
Indo-China, specially on the people of North 
Vietnam. And it has caused tremendous 
suffering to the people. As we had prophesied 
earlier, the war is now gradually spreading to 
other nations. This is a great danger to all of 
South 
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East Asia and to all of Asia, and theie is no 
doubt that the Americans do share the 
responsibility ve ry heavily... 

SHRI BHUPESH GUPTA: The Americans 
and the Americans alone are responsible. You 
are the Prime Minister, do not mix up. Thi y 
are alone responsible. 

SHRI JAIRAMD \S  DAULATRAM 
(Nominated) : Whs n once a clarification is 
asked, the House must listen quietly to the 
clarii cation. These constant interruptions s! 
ould not be there. 

SHRI A. P. Ct ATTERJEE : This 
American Lobby .   .   . 

SHRI BHUPESI GUPTA: An ex-
traordinary provoc; tion. 

SHRIMATI    IIS >IRA     GANDHI: 
Whatever the inten sntion of the Americans, it 
is there. But there is also a local group or 
part', whatever you may like to call it and 
whatever its weakness, it is there ai d we 
cannot ignore them. 

This war has b> en tragic from the 
beginning and it is because of the hesitation of 
the Am ricans in removing their troops for re. 
sons which I do not know—perhaps pn sfige 
or perhaps the thought that a solution could be 
found on the battle-field, hat the war has con-
tinued and expani ed and has become so 
serious. We ha e spoken up against it all the 
time. W have said that if it continue in this i 
lanner, then it will extend to other c< urtries. 
This is what has come to pass. 

A question wa? asked about the 
International Con -ol Commission. In this 
particular sit lation, it is indeed difficult for 
the Cc mmission to function. As the hon. Mem 
iers know, the I.C.C. consists, apart fron India, 
of two countries who have generally stood on 
opposite sides. Therel 5re. the Commission 
has been render d largely ineffective We all 
know that We can try to find some way out t 
,';ee whether it can function. I doubt f it can, 
in this particular situation, /-s the hon. 
Members know, we have r'ways believed that 
if there was the wi 1 to keep this matter on the 
negotia ing table—and this would necessarily 
mean stopping the war. stoppine thi bombing, 
withdrawal of forces, and so on—then there 
would be some chance   if negotiations 
leading 

to peace. But unfortunately that did not 
happen. We are in a situation which is 
delicate and also dangerous. 

SHRI AKBAR ALI KHAN (Andhra 
Pradesh) : What about a Geneva Conference? 

SHRIMATI INDIRA GANDHI : Well, we 
have said that we would favour a Geneva-type 
Conference because it would bring together 
all the people who are involved. The other 
Conference tends to be rather one-sided 
Conference and instead of finding a solution, 
it may well aggrevate the situation. That is 
why, much as we respect the Foreign Minister 
of Indonesia, we felt that it would not be 
possible for us to associate ourselves with the 
Indonesian Conference. 

One hon. Member has asked : Why don't 
you call all these people? It is not enough to 
call all these people. There must be 
willingness in them, a wish, to sit together on 
this issue. 

It is asked : Why are we not emotional? It 
is all right for Members of all sides of the 
House to express emotion and anger. But 
when a Government is trying to see whether 
something can be done, whether we can 
possibly lessen the tension, then it is better to 
try to keep this emotion at a low level. This 
does not mean that we are giving in to any 
lobby. We have not done so. We naturally 
want people to understand our point of view 
and appreciate it. But basically we have to 
come to our own conclusions after studying 
any given siutation, wherever it is in the 
world. Our decision is not dependent on 
others. Whether it is the United States or it is 
the USSR, we have to judge what we think is 
the right thing to do or to say, and we have to 
stick to it. 

Much as we respect the statesmen of other 
countries, what they say about us is not really 
important; we should certainly protest; we 
should certainly take all diplomatic steps 
which such a situation demands. It does not 
matter to me what they say; I do not think it is 
any insult. They have got their stand and they 
see things from their one-sided point of view. 
And, therefore, I certainly do not feel insulted. 
I can only say that the people who have made 
such remarks are entirely misinformed and 
they do not themselves realise the gra- 



 

[Shrimati Indira Gandhi] 

vity or reality of the situation they have 
entered into, or how or in what way they are 
aggravating that situation. 

MR.   DEPUTY   CHAIRMAN:  Mr. 
Menon. 

SHRI BHUPESH GUPTA: Sir, on a point 
of order. And my point of order is this. The 
Prime Minister has made a lengthy statement, 
although extempore, and a statement has been 
read out by the Minister on behalf of the 
Minister of External Affairs and the 
Government. Now, Sir, in fact, what the 
Prime Minister said is better than the other 
statement. Therefore, my submission is this. 
In a matter like this, let Mr. Surendra Pal 
Singh's statement be expunged from the 
proceedings of the House and let the Prime 
Minister's statement remain. It has its 
shortcomings, I do not agree with some of the 
things said. But it is better in parts than some 
of the things said in the preposterous 
statement made by Mr. Surendra Pal Singh. 

MR. DEPUTY CHAIRMAN ; Mr. Menon. 

SHRI BHUPESH GUPTA : Sir, what is 
your ruling? I want his statement to be 
expunged. 

MR. DEPUTY CHAIRMAN : Ihere is no 
point of order. 

SHRI A. G. KULKARNI: Sir, on a point of 
order. Mr. Bhupesh Gupta is making some 
statement. Would he at least clarify whether 
Russia recognises the Sihanouk Government? 
And then he can talk all these things. 

MR. DEPUTY CHAIRMAN : There is\ no 
point of order. Mr. Menon. 

SHRI BHUPESH - GUPTA : My friend is 
an expert in co-operation and textiles. 

THE LEADER OF THE OPPOSITION 
(SHRI S. N. MISHRA) : I Teally do not know 
.   .   . 

SHRI BHUPESH GUPTA: We knovv, we 
can again and again.. . He cannot function. 
We will function. (Continued interruptions) 
Either you leave us or .   .   . 

MR. DEPUTY CHAIRMAN: Please sit 
down. 

SHRI S. N. MISHRA: You are again 
showing your loyalty to the Prime Minister.    
You cannot do that. 

SHRI BHUPESH GUPTA :  D0 not 
tell me any nonsense. You are functioning 
here as I function here. 

MR. DEPUTY CHAIRMAN: All right. Sit 
down. 

SHRI    BHUPESH    GUPTA :     Mr. 
Mishra, do not indulge in humbug and 
pretension. 

MR. DEPUTY CHAIRMAN: Order, 
order. Mr. Sub'ramania Menon. 

SHRI K. P. SUBRAMANIA MENON 
(Kerala) : Sir, the Prime Minister .   .   . 

SHRI BHUPESH GUPTA : When he 
speaks, we do not interrupt. Take the record 
and see how many times I have interrupted 
him since he came to these Benches. And I am 
not prepared to take morals and learn 
parliamentary manners from Mr. Mishra, 
here—with all respect to him. Therefore, we 
have never interrupted him. I shall learn 
nothing from him because naturally he is 
wrong, he is an embodiment of ever-thing that 
is wrong in this country. 

SHRI      K.      P.      SUBRAMANIA 
MENON : Sir, the Prime Minister has said 
that she has intense feelings about the 
happenings in Cambodia. Now, I would like 
to remind the Government of India that in 
another non-aligned country, Sweden, there is 
a Prime Minister who led a procession, to the 
American Embassy, of the Swedish people 
who protested against the American 
intervention in Viet Nam. I would like to ask 
the Government of India if it is serious about 
its pretensions or feelings about what is 
happening in fhe Indo-China Peninsula, whe-
ther it will go even as far as the Government 
of Sweden and its people are going in 
protesting against the American aggression in 
Cambodia and whether just like Sweden if will 
extend economic and even medical and 
military aid to the people of Cambodia who 
pre now suffering due to the naked agrression 
of the American war-mongers. 

Secondly, I would like to point out to the 
Government of India that the friendship of the 
American people is one thing and it cannot be 
cultivated by cultivating the friendship of the 
Nixon Administration which has    been 
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proved to the Amei can people themselves as 
their bigger t enemy and there-tore for any 
count;/ which wants to cultivate the American 
people's friendship—the students, t le youth, 
the scientists, the professors the doctors, etc. 
who are protesting gainst the naked American 
aggression in Viet Nam—it is necessary that it 
should come out in condemnation of thj 
American aggression in Viet Nam jid 
condemn the Nixon Administration as the 
hangman of the general peop ie, as the 
hangman of the freedom of t) e American 
people, as the hangman wh > shoots down the 
American youth, th< American students and 
the American intelligentsia who protest 
against American aggression in Viet Nam. 

MR. DEPUTY C HAIRMAN : What 
is your question? 

SHRI K. P. SLBRAMANIA ME-NON : I 
would lil 2 to know whether the Government 
of 'ndia recognises that the cultivation of fr 
jndship of the American people toda.' 
necessitates the condemnation of th.; Nixon 
Administration without which the American 
people themselves will siot feel that we are 
committed to frien ship with them. 

Thirdly, Sir .   . 

MR. DEPUTY CHAIRMAN : That will be 
enough. Yo ; have asked already two 
questions. Tht re are a number of other hon'ble 
Merr >ers waiting to put questions. 

SHRI K. P.    SI BRAMANIA    ME- 
NON : I have to a k six questions. 

MR. DEPUTY CHAIRMAN: Two 
questions will be ei ough. 

SHRI K. P. SUBRAMANIA ME-NON : 
One more. In view of the past experience of 
the i aashamed and naked violation of the 1954 
Geneva Agreement by the U.S.^ . and the 
continued aggression by the U.S.A. in the 
Indo-China States, will ae Government of 
India recognise the fact that calling upon all 
foreign t~oops to withdraw from Indo-China, 
especially Cambodia, is an insidious w;;y of 
ignoring the basic fact of American 
aggression and is one of equating the forces of 
aggression and the Forces of resistence? 

Secondly, will he Government of India 
recognise that calling for another Geneva 
Conference, as it has done, is a futile exercise 
.   .   . 

MR. DEPUTY CHAIRMAN : That is 
enough. 

SHRI K. P. SUBRAMANIA ME-NON : 
One more question. 

MR. DEPUTY-CHAIRMAN: No more.    
Please sit down. 

SHRI A. P. CHATTERJEE: It is a mixed-
up question. 

SHRI K. P. SUBRAMANIA MENON : 
Yes, Sir. It is a mixed-up question. Calling of 
a Geneva type conference is a futile exercise 
and is, in fact, intended to cover up the 
American aggression in Indo-China and, 
thirdly, instead of doing this sort of fence-
sitting and conniving at American aggression, 
the Government should take courage in its 
hands, if it has any, to call for the 
unconditional, complete and immediate 
vacation of American aggression. And lastly, 
Sir, will the Government of India... 

MR. DEPUTY CHAIRMAN : No. No 
more. 

SHRI K. P. SUBRAMANIA MENON : . . . 
Will the Government of India recognise the 
Sihanouk Government ? 

MR. DEPUTY CHAIRMAN : The last 
question will not be replied. 

SHRIMATI INDIRA GANDHI :   It 
is true tljat large sections of the American 
people, especially students and members of 
the faculties and the intelligentsia, are 
demonstrating and protesting vehemently 
against the actions of their Government and of 
their army. We have full sympathy with the 
students who have suffered and with the 
families of those who have lost their lives. 
The hon'ble Member wanted me to call the 
Americans "hangmen". That word could only 
be used if they succeed in their attempt. I do 
not think they are going to succeed. There-
fore, that word has no meaning. 

SHRI A. P. CHATTERJEE : You would 
call a person hangman only after he has killed 
everybody. 

MR. DEPUTY CHAIRMAN: Why do not 
allow her to reply ? You are very often 
interrupting. This is not good. You should 
listen to the reply also. This is very unfair. 
This is not the way to conduct the business of 
the House.    You should allow the Chair to 
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[Mr. Deputy Chairman] 
conduct the business in an orderly manner. 
No interruptions, please. You should not 
interrupt that way. 

SHRI A. P. CHATTERJEE: It is not futile 
interruption. It is a legitimate interruption. 

MR. DEPUTY   CHAIRMAN : You 
cannot interrupt. 

SHRI A. P.    CHATTERJEE: You 
can give your ruling but we are not satisfied. 

DR. K. MATHEW KURIAN : Sir, you 
should allow interruption. I am sorry that 
when any interruption comes from a 
particular party, the Chair comes down upon 
that party very hard. I would say that if you 
lay down any policy regarding interruptions, 
it should be implemented uniformly. 

SHRI A. P. CHATTERJEE : These 
interruptions are legitimate interruptions. 

MR. DEPUTY CHAIRMAN : No 
interruptions can be legitimate. 

SHRI A. P. CHATTERJEE : You can give 
your ruling but we are not going to be 
satisfied. 

MR. DEPUTY CHAIRMAN : I have been 
telling all hon'ble Members not to interrupt. 

SHRI A. P.    CHATTERJEE^: Why 
should you be so much hard on us ? 

MR. DEPUTY CHAIRMAN : Why do 
you go on standing up again and again ? 

No interruption now. 
SHRI MAHAVIR TYAGI (Uttar Pradesh) 

: May I make a request ? 
MR.    DEPUTY   CHAIRMAN : No 

interruption now. 

SHRI MAHAVIR TYAGI : I do not 
want to put a question. I want to make one 
request. It is a complicated question. My friend 
has ujst made a distinction between the 
statement of the hon'ble Prime Minister and the 
statement of the other Minister. Sir, in reply to 
what was asked, a reply was given by the 
Deputy Minister. He stated the factual position 
objectively as to what action has the 
Government of India taken in regard to that. 
The hon'ble Prime Minister was pressed just to 
make a statement on their reaction.    She  has  
done  so.    Sir,    as   I 

the Chairman of the International Control 
Commission, it is not proper for the 
Government of India to take a partisan view. 
After all, they have to preside over a 
conference... 

SHRI A. P. CHATTERJEE : Sir, I am on a 
point of order. 

SHRI MAHAVIR TYAGI : I have to 
make one request. 

SHRI A. P. CHATTERJEE: I am on a 
point of order. 

MR. DEPUTY CHAIRMAN : He is on a 
point of order. Will you please yield? 

SHRI A. P. CHATTERJEE : Sir, a 
Member of this House raised certain 
questions. The Prime Minister was answering 
those questions, and in the midst of that 
answering of those questions, other questions 
are now being put. I think it is absolutely out 
of order. You will kindly allow the Prime 
Minister to reply to what Mr. Mani asked and 
then only Mr. Tyagi may make his request. 

MR.    DEPUTY   CHAIRMAN : He 
only wanted to make a request. 

SHRI MAHAVIR TYAGI: I am not 
putting a question. 

MR. DEPUTY CHAIRMAN : What is 
your request ? 

SHRI MAHAVIR TYAGI : I want to make 
this request. The policy statement has already 
been made by the hon'ble Prime Minister. She 
has given her statement so decently that there 
can be no aspersion cast on her. And the same 
objective statement has been made by the 
Deputy Minister. 

THE DEPUTY CHAIRMAN : What is 
your request ? 

SHRI MAHAVIR TYAGI : My request to 
you is not to allow the hon'ble Member to 
goad the Government into taking a partisan 
view because as the Chairman of the 
International Commission they have to keep 
impartial. 

SHRI K.  P.   SUBRAMANIA   ME- 
NON : What is this ? 

MR. DEPUTY CHAIRMAN : Order, 
order. 

SHRIMATI INDIRA GANDHI : May I 
answer both hon. Members simultaneously ? 
Firstly, I should like to emphasise that we are 
not    at    all 
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trying to cover up nything. We have always 
stood for a meeting. I realise that at this point 
tl e situation is complicated and delicat and 
that it may not be possible to 1 ave a meeting. 
But there is no reason vby we should not try 
for a meeting. We say there should be a meetii 
2. But we do not know if it can be held. I 
think the hon'ble Member he demanded that 
we should call for the ithdrawal of forces. We 
have been sayir i just this all along. We are 
not now aying that forces should remain then 
We do think that they should be witl drawn. 
We have said this all alom. ever since the 
American forces w< nt to Vietnam. We regard 
the Cambo ian question as an extension of the 
1 'ietnam war. It is not a separate or n :w 
question. Therefore, our position on this has 
been clear. I am willing to repeat it if 
necessary. We hav   rotirated our view. 

The hon'ble Me nber opposite has spoken 
on not tal ina a partisan view. It is true that be 
ig the Chairman of the International C in rol 
Commission, it places us in a de icate 
situation. But because of that, w can not be 
prevented from expressin > our view on what 
we consider the j» stice of the case. Therefore, 
we hav i taken a broad view on the struggle in 
Vietnam. We have not been sitting c 1 the 
fence as some Members here h ive been trying 
to imply. I should ike to assure the hon'ble 
Member, Shri Tyagi, that no amount of shouti 
lg has ever moved me from my stai d. While I 
sympathise fully witl the excitement of 
hon'ble Members, because the sufferings and 
the difficulties of the people of Vietnam and 
Canbodia are great and real, shouting is not 
going to move me from my stand, nd my stand 
is the stand which the government of India has 
been taking consistently, firmly, ever since the 
c< nflict in South-East Asia began. We have 
always stood for the withdrawal of outside 
forces. 

SHRI K. P.    ^UBRAMANIA    ME- 
NON : What ibout recognising the Sihanouk 
Goverr ment ? 

MR. DEPUP CHAIRMAN : Mr. Bhandari. 

SHRI A.    P.    CHATTERJEE:  She 
has not answered one question of Mr. Menon 
whe her the Government wants to reccrnise 
the Sihanouk Government. 

MR.    DEPUTY    CHAIRMAN:    I 
have already called Mr. Bhandari. 

AN HON. MEMBER : The  Deputy 
Chairman disallowed it. 

SHRI A.  P.  CHATTERJEE:   Why 
should you call Mr. Bhandari ? 

MR. DEPUTY CHAIRMAN : I had 
said earlier that the last question    will not be 
answered. 

1 P.M. 

 



 
SHRI N. G. GORAY (Maharashtra) : It 

seems we are at a dead end. In spite of the fact 
that we are the Chairman of the International 
Control Commission, we are not in a position 
to call the Commission into activity. On the 
other hand, we find difficulties in convening a 
Geneva-type conference. Does it mean that so 
long as this conflict continues, India will be 
reduced to the position of a spectator ? 

SHRIMATI INDIRA    GANDHI :  I 
do not know what the    hon.    Member means 
because unfortunately    most   of the world is 
in the position of a spectator.    Either you join 
the conflict,    or even if you have a conference, 
you are still a spectator; you are not    dealing 
with the conflict as such ; you are just 
discussing it.   We thought that perhaps if the 
issue could be discussed    in    a wider forum, 
there was    some    likelihood—not very great, 
I admit, but some likeli-hood—of lessening 
tension.      But at this moment, when the 
conflict    has been escalated in this manner, I 
admit that it is difficult to see any way    out 
immediately. 

SHRI S. N. MISHRA : I am a little 
perturbed at the way in which this question 
has developed into a full-fledged discussion on 
the situation in Cambodia. We will have 
further opportunity for it. But even so, in such 
a wayward manner has the discussion 
developed and points have been raised that we 
find ourselves in great difficulty to deal with 
some of them to which we wanted to make a 
pointed reference. However, the limited point, 
Mr. Deputy 

Chairman,  was whether    a    particular 
statement was made by the    American Vice-
President or not and, if such    a statement was 
made, in what    respect that statement was 
considered    to    be objectionable.    There 
have been explanations from the other side that    
they did not    mean it    the way in    which it is 
sought to be interpreted, and that seems to have 
satisfied the Government. Now that might not 
satisfy the House, but whatever was said to the 
House by the hon. Deputy Minister seems to be 
somewhat of a satisfactory nature.    But the 
point remains that   the    American Vice-
President had said that a meeting of the 
International Control Commission was not 
being held    because    of    the pressures 
operating from  a    particular country.    Now 
to that no explanation has been given.    We 
have also to meet this point, whether the 
American   Vice-President said it or not.      
Hon. Members can speak on the same lines, but 
it is    certainly    not   proper   for   any foreign 
dignitary of the status    of the American  Vice-
President to  make any remark about the 
implementation of our foreign policy or 
anything of that kind. To  that  we  all  would  
take objection, and I would stand by the 
Government in  taking objection to any such 
statement being made.    But   the   point   is 
that the substance of the charge has to be met, 
even    for   the    countrymen— whether the 
meeting of    the    International Control 
Commission is not being held because of the 
pressures operating from a particular country,    
or because of pressures  operating  through  one  
of the members of the International Control 
Commission.    Now, what has    the 
Government to say about    that ?    The 
Government has certainly taken us into 
confidence about the difficulties    which seem 
to be confronting the holding of a meeting of 
the International Control Commission.   But I 
would like to know whether it is also one of the 
difficulties that a particular country which 
happens to be one of the    Chairmen has been 
resisting the. . . 

SHRI C. D. PANDE : Poland. 
SHRI S. N. MISHRA: ... holding of this 

conference and, if so, the Government 
should not be hesitant about taking the 
House into confidence about this. 

SHRIMATI INDIRA    GANDHI :  I 
have said earlier that there is no question of 
hesitating on any question. The hon. 
Member    knows    that    there    is 
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another membei of the Commission besides 
Poland. ^ow when a particular situation arise., 
one member may not want to do omething but 
when another situatioi arises, the other member 
may not want to do something. It is not a questi 
m of any member pressurising, but mless you 
get both members to agree .   . 

SHRI S. N. MISHRA : At the moment who is 
c jjecting to it ? 

SHRIMATI I> DIRA    GANDHI :  I 
do not know whether.. . 

DR. BHAI 1AHAVIR (Delhi) : You said 
Poland 

SHRIMATI INDIRA GANDHI : I am sorry; 
I do not know whether Poland is objectii g at 
this moment . . . 

SHRI S. N. vIlSHRA : We must know. If 
both t ie other countries are objecting, then k 
ndly say that. We want to know th   factual 
position. 

SHRIMATI I> DIRA GANDHI : As I said, 
the diffici ly is in getting agreement. It is not 1 
question of whether one member is o jecting or 
the other is objecting. The juestion is to get them 
to agree to some action, and this "has been the 
difficulty—in getting them to agree. 

SHR S. N. M'SHRA : Who is not agreeing ? 

MR. DEPUTY CHAIRMAN : Mr. Rajnaiain. 
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North Vitenamese troops had come in large 
numbers into South Vietnam and that gave a 
signal for the escalation of . war and for send-
ing more troops and reinforcements by the 
United States into Vietnam ? Is the Prime 
Minister aware that as far as that report is 
concerned, it was dissented to by Poland as a 
false and untrue report ? As far as the question 
of the North Vietnamese coming into South 
Vietnam is concerned—the Prime Minister 
said that the entire thing is related—is she not 
aware that according to the Geneva 
Conference the 17th Parallel was not a 
political boundary but that it was a military 
boundary set up by the Geneva Conference in 
order that the forces involved might regroup 
on the north and the south of this Parallel and 
ultimately leave Vietnam so that the 
Vietnamese soil may be clear of all foreign 
troops ? After all, the North Vietnamese and 
the South Vietnamese are people of the same 
race and of the same kind. If the North 
Vietnamese are found below the 17th Parallel, 
then will the Prime Minister still insist that 
there was an invasion or infiltration into South 
Vietnam by the North Vietnamese forces and 
if that is not so, will the Prime Minister make 
it clear, as far as this House is concerned, that 
there cannot be said to be any infiltration into 
South Vietnam by the North Vietnamese 
forces either politically or constitutionally or 
legally and if that is so, the American Forces 
on the South Vietnam soil was the only 
foreign force in S.E. Asia, in South Vietnam 
and Vietnam and, therefore, it is incumbent on 
the Indian Government, as the Chairman of 
the International Commission, to demand the 
removal of this foreign force because this is 
the only foreign force which is, according to 
international law, existing in Cambodia, 
namely, the American forces ? 

Lastly, the Prime Minister referred to the 
tragedy that has befallen on the people of 
Vietnam. Is it not a fact that at the behest of 
America, we are not trading with North 
Vietnam in the so-called strategic materials 
and at the behest of America we are not 
trading with Cuba also in certain materials 
and if it is so, can it not be assumed that as far 

as the tragedy—I am quoting the Prime 
Minister—in Vietnam and Cambodia are 
concerned, the Indian Government is to a great 
extent responsible for it because the Indian 
Government has been supporting 

SHRI A.    P.    CHATTERJEE : The
Prime Minister has said much about the 
tragedy that as befallen the people of 
Vietnam. I \ ill ask her for certain 
clarifications. Is it or is it not a fact that the 
Indian i rovernment is itself responsible to a 
very great extent for the tragedy th t has 
befallen the people of South-east Asia, 
particularly the people in I ido-China ? Is it 
or is it not a fact that the ICC, even when 
Prime Minister Nehru was alive, gave its 
tenth report almost at the behest of the 
United Sutes of America    that 
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the American invasion of Vietnam and 
Cambodia directly as well as indirectly ? Will 
' the Government retrade the steps and say 
that the American Forces must immediately be 
withdrawn and will not confuse it with the so-
called foreign forces in general ? 

SHRI SURENDRA PAL SINGH : This is 
a completely baseless allegation and I would 
request the hon. Member not to ask the 
Government to retrace our steps but it is for 
him to take his words back. About the 
Government of India's policy and the 
Government of India's views regarding the 
presence of foreign troups in South Vietnam, it 
has been disclosed and made known to the 
House on a number of occasions. We have 
said that there is presence of foreign troops in 
South Vietnam and in other places also, and 
we are in favour of withdrawal of all of them. 
This has been made clear not only once but on 
a number of occasions and I do not see where 
the failure of the Government of India comes 
in. 

(Interruptions) 
SHRI A. P.    CHATTERJEE :  Why 

did you sign the 10th report of the 
Internationa]   Commission ? 

SHRI MAHAVIR TYAGI: Even it a 
country invites foreign troops and if they 
come, will that be objected to ? 

SHRI SURENDRA PAL SINGH : May I 
know the second point he raised ? 

SHRI A. P. CHATTERJEE : In the 10th 
report there was Poland which dissented but 
in that report India and Canada gave the report 
that large-scale infiltration of North Vietnam 
troops had occurred in South Vietnam and 
that gave the signal for large-scale raid of 
South Vietnam by the Americans and it has 
been stated in international, legal and political 
circles that the report of Canada and India was 
given at the behest of America and Poland in 
its dissenting report had said that the report of 
Canada and India was a false, inaccurate and 
untrue report. 

SHRI SURENDRA PAL SINGH : The 
hon. Prime Minister has said that it has been 
very difficult for the ICC to function there 
properly because of two members nearlv 
always being on opposite sides.      Whenever    
allegations 

came from one side, two of them sometimes 
not together and gave a majority decision, and 
in the same way whenever allegations came 
from the other. It was either Poland and India 
on the one side or India and Canada on the-
one side and the third party did not agree. This 
has been the position for a long time and that 
is why the Commission could not function. 

SHRIMATI INDIRA GANDHI :   It 
would be very wrong to say that any act of 
ours was forced by anybody or that it was the 
cause of a large-scale intervention by the US. 
The other question the Member asked was 
about our trading with North Vietnam. 1 my-
selt nave answered this question on the floor 
of this House. The answer was that the 
Government of India took that decision at the 
time of the Chinese invasion. It had nothing to 
do with other countries. We have further said 
that it the necessity arose, we would be willing 
to reconsider the question but it has nothing to 
do with other countries. 

DR. BHAI MAHAVIR : Sir. 
MR. DEPUTY CHAIRMAN : No more 

clarification now. If I allow you, I have the 
names of ten others. 

DR. BHAI MAHAVIR : He was asking... 

MR. DEPUTY CHAIRMAN : If he was 
not satisfied, he would have asked. You sit 
down. We have already taken one hour and 
twentyfive minutes on this. Papers to be laid on 
the Table. 

PAPERS LAID ON THE TABLE 

I. REPORT  (OCTOBER,  1969)   OF 
THE OIL PRICE   COMMITTEE 

II. GOVERNMENT RESOLUTION NO.   
1/78/ 69—PPD 

THE MINISTER OF PETROLEUM AND 
CHEMICALS AND MINES AND METALS 
(DR. TRIGUNA SEN) : Sir, I beg to lay on 
the Table a copy each of the following papers 
:— 

(i) Report (October, 1969) of the Oil 
Prices Committee. 

(ii) Government Resolution No. 1/78/69-
PPD, dated the 11th May, 1970. 

[Placed in Library. See No LT-3452/70 for 
(i) and (ii)]. 


